THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 31ST DECEMBER, 2024

Disposal of cases Pendency of Cases

Ovening Balance Institution during the Disposal during the Closing Balance at the whichl:u'e more than 5 which are more than 5

Name of P g Month Month end of the month years old years old at the end of

the State. the month

Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total

ASSAM 105917 | 393246 | 499163 4463 20214 24677 4981 27139 32120 105399 | 386321 | 491720 595 1985 2580 17302 45802 63104
NAGALAND 1415 2528 3943 77 178 255 96 221 317 1396 2485 3881 05 38 43 299 681 980
MIZORAM 3599 2965 6564 540 597 1137 551 670 1221 3588 2892 6480 14 19 33 114 381 495
Aggxgg;ﬁ‘L 2771 13219 15990 243 497 740 287 1108 1395 2727 12608 15335 01 192 193 192 3343 3535




